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. vessel avaliable at present for

the Haj service. With the with-

drawal of this vessel from mainiand-
Andaman service, It is expected that two
vessels M.V. Harshavardhana and M.V.
Naeomy(nuvassolwhbhlsoxpemdlo
be delivered shortly) will be available for -
operation on the mainiand-Andaman ser-
vice during April-September -1992. Steps
have also been Initiated to find long term
options for carriage of Haj pilgrims.

Cotton Mills in Orissa

1689. SHRI ARJUN CHARAN SETHI:
Will the Minister of TEXTILES be pleasedic
state:

(a) the number of cotton milis function-
ing in Odssa at present;

(b) whether the cotton mills in the State
are facing difficulties in getting cotton; and

(c) it so, the steps taken or proposed to
be taken by the Union Government in this
regard?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) As per ihe information avail-
avle, there were 14 cotton/man-made fibres
texti'e mills (13 spinning and 1 composite) in
Orissa as on 31.1.91.

(b)and(cj. There is no difficuity regard-
7g availability of cotton. However, some
mills are finding it difficult to purchase ad-
squate quantities as prices of cotton has
increased during the current year s aresult -,

** :alf in cotten preauction dus 15 failure or
ains particularly in Central India.
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SHRI RAM VILAS PASWAN:
SHRI RAM  TAHAL
CHOUDHARY:

Wilithe Ministerof FINANCE be pleasec
to m

(a) the percentage of rise in the bank
frauds attheend of 1991 uconpludlome
year 1990, State-wise;

(b) the amount invoived in the fraud
cases during the above period;

(c) whether the Government have set
up any committee to go into the issue in its
entirety; -

(d) if so, whether the committee has
submitted its reports; and

(e) if so, the recommendations of the
committee and the Govemnment's reaction
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRiI DALBIR
SINGH): (a) Reserve Bank of India (RBI)
has reported that the present data mainte-
nance system does not yield State-wise
information about number of bank frauds
and amount involved therein. RBI has fur-
ther reported that it has not yet received
information about number and amount of
frauds detected in commercial banks during
October to December 1991. A comparison
of banktrauds at the end of 1990 and 1991
cannot, therofore, be made. However, a

- comparison of numberand amount of frauds

for the period January to September, 1990
(1357 frauds involving Rs. 7924.30 lakhs +
$ 7500 + SHS 4597787) and January to
September 1991 (1288 frauds involving Rs.
4722.30 lakhs + $ 8600) shows a declining
trend in the number of frauds by 5.08% and
ih amount by about 40.41%.



